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AITENDENCE.CUM-ORDER SHEBT OF THE HEARING OF MUMBA] BENCH OF
THE NATIONAL COMPANY I.AW TRIBUNAL ON 09.08.20I7

NAME OFTHE PARTIES: Defence land Svstems India Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act 2013.

S. No NAM E DESIGNATION SIGNATURE

\. lt"rlrr Af&' [Jr.tll +{v\^ ^,
ORDER

csp s62t 230-232/NCLT |MRIMAHJ2IT?
csp s631230-232/NCLT^{B/MAI{,/2017

On hearing the submissions of the petitioner counsel and the RoC officer, it
appears that the Transferor Company is go,rerned by a License given by the
Department of Industrial policy and promotion for ca ying out manufacfurtng of
Light Armored Multi Role Vehicles/ High Mobility Li8ht Milit.iry Vehicles,
Development and Fabrication of Mobile, Surveillance Systems. Militarf simulators
for Weapons, Vehicles and Aircrafts and Ships for Training purpose.

The license given by the Transferor Company being related to mnnufacturing
of defense products, for no notice has been given to the Autho ty who has givenlie license to the Transferor Company, by this scheme of arrangement license held
by the Transferor Company is proposed to be transferred to the transfere,e companv
having no such license, the Transferor Company is hereby directed to send notice tothe Regulating Authority Department of Industriar and policy and promotion,
Ministry of Cornmerce and Industries. The Transferor Company is further directed
to find out as to any otherobjection is there to thc Oepartment in g.antl.rg rf," S.h"..
assought by this Transferor company as envisaged trls.230(5) of the Coipanies Ac1

_ 
It goes without saying that this Regulating Authority shall place theirobjections, if any, within 30 days from the date of receipt of notice from thisTransferor Company.

List this matte. on 13.9
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